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EFFORTS TO MODERNISE THE SOURCING OF ECONOMIC DATA

MoSPI rolls out system for
tracking emerging industries

FE BUREAU
New Delhi, November 18

AS PART OF efforts to widen
and modernise the sourcing of
economic data, the Ministry of
Statistics and Programme
Implementation (MoSPI) on
Tuesday unveiled the National
Industrial Classification (NIC)
2025 — a comprehensive over-
haulaimedat capturingemerg-
ing industries such as digital
platforms, renewable energy,
and intermediation services.
The updated classification
aligns with the International
Standard Industrial Classifica-
tion of All Economic Activities
(ISIC) Revision 5 developed by
the United Nations Statistics
Division and hasbeen prepared
by the National Statistics Office
(NSO) to categorise activities
acrossindustries more precisely.
Akey feature of NIC 2025 is
the introduction of a six-digit
India-specific coding structure,
replacing the existing five-digit
system. The new framework
enhances the coverage of envi-
ronmental and green economy
activitieswhile distinctly classi-

UPDATED NORMS

m Overhaul aimed at
capturing industries
such as digital
platforms, renewable
energy, and
intermediation services

m A key feature of NIC
2025 is the introduction
of a six-digit India-
specific coding structure

m It replaces the existing
five-digit system

fying digital economy services.
According to MoSPI, “cloud
infrastructure,blockchain, plat-
form-based services, and web
search portalsaredistinctlyclas-
sified, reflecting the evolving
nature of the digital economy.”
The ministry said the NIC
will serve as a vital statistical
standard for compiling and
analysing economic indicators
across sectors.“New classeshave
been created across multiple
sections to reflect the growing
role of intermediaries in sectors

m New framework enhances the
coverage of environmental and green
economy activities

such as power, retail, logistics,
healthcare, education, real
estate, and food services,” it
added. The latest classification
expands to Sections Ato V (pre-
viously A to U),with several sec-
tions reorganised to reflect new
economicrealities.Forinstance,
digital and IT services are now
divided across Sections J and K,
whilerepairand intermediation
services havebeen placed in new
divisions and groups.
Wholesale and retail trade of
motorvehicles ceasestobeasep-

ED arrests Al Falah group
chairman under PMLA

FE BUREAU
New Delhi, November 18

THE DIRECTORATE OF
Enforcement (ED) on Tuesday
arrested Jawad Ahmed Sid-
diqui,chairmanand managing
trustee of Al Falah Charitable
Trust and Al Falah Group, in
connection with a money
laundering case.

Siddiqui was taken into
custody under Section 19 of
the Prevention of Money
Laundering Act (PMLA), 2002.

The arrest came after coor-
dinated raids at 19 locations
across Delhi-NCR,including Al

'‘No tolerance':

Jaishankar

on terrorism

at SCO meet
S

External Affairs Minister S
Jaishankar with Russian
President Vladimir Putin
during their meeting at the
Senate Palace of the Kremlin
in Moscow, on Tuesday AP

PRESS TRUST OF INDIA
Moscow, November 18

INDIA ON TUESDAY said that
the world must display “zero
tolerance”towards terrorismin
all its forms and manifesta-
tions, asserting that there can
be no justification, no looking
away and “no whitewashing”.

“AsIndia has demonstrated,
we have theright todefend our
people against terrorism, and
will exerciseit,” External Affairs
Minister S Jaishankar said in his
address at the Shanghai Coop-
eration Organisation (SCO)
Council of Heads of Govern-
ment meeting. Jaishankar said
India believes that the SCO
must “adapt to the changing
global landscape, develop an
expanded agenda, and reform
its working methods”.“We will
contribute positively and fully
to these objectives,”he said.

The SCO was founded ata
summit in Shanghaiin 2001
by the presidents of Russia,
China, the Kyrgyz Republic,
Kazakhstan, Tajikistan and
Uzbekistan.

India and Pakistan became
its permanent members in
2017.InJuly2023,Iranbecame
the new permanent member of
the SCO at an India-hosted vir-
tual summit of the grouping.

“We must never forget that
the SCO was founded to com-
bat the three evils of terrorism,
separatism and extremism.
These threats have become
even more serious in the years
that have passed,”he said.

Falah University in Faridabad
and the residences of several
keyindividuals.

During the searches,the ED
seized over 48 lakh in cash,
multiple digital devices, and
incriminating documents. Al
Falah University has been
under scrutiny following the
busting of a “white-collar” ter-
ror module and the November
10 blast near the Red Fort,
which claimed 15 lives.

The ED investigation is
based on two FIRs registered
by the Delhi Police, alleging
that Al Falah University falsely
claimed NAAC accreditation

and UGC recognition under
Section 12(B) to mislead stu-
dents and parents. The UGC
has clarified that the univer-
sityis onlylisted under Section
2(f)and therefore ineligible for
central grants.

Theagencyhasalsoalleged
large-scale generation and
diversion of proceeds of crime,
including the routing of funds
through shell companies and
awarding contracts to entities
owned by Siddiqui’s wife
and children. Siddiqui was
produced before a special
court, where the ED sought
his remand.

m NIC will
serveas a
vital
statistical
standard for
compiling
and analysing
economic
indicators

m India's
classification
system, first
introduced
in 1962

aratedivisionandisnowmerged
into the respective divisions for
wholesale and retail trade.
Repairof motorvehicleshasalso
been mergedwith therepairand
maintenance of computers,per-
sonal and household goods.

India’s classification system,
first introduced in 1962, has
undergone several revisions in
line with global standards and
the evolving economy — result-
ingin NIC1970,NIC 1987,NIC
1990,NIC1998,NIC 2004,and
NIC2008.

MoS Seth pitches for co-productionin defence

MINISTER OF STATE for Defence Sanjay
Seth,whoheld abilateral meetingwith his
UAE counterpart Mohammed Mubarak
Al Mazrouei, has urged that the two sides
should "explore"joint research and co-
development, and co-production in the

UIDAI mulls to
iIssue Aadhaar
with photo,
QR code

PRESS TRUST OF INDIA
New Delhi, Nov 18

THE UNIQUE IDENTIFICA-
TION Authority of India is
mulling issuing an Aadhaar
card with the holder’s photo
and a QR code to prevent mis-
use of individuals’ data and
discourage offline verifica-
tion practices, which are
in contravention of the pre-
sent law, a top official said
on Tuesday.

In an open online confer-
ence on a new app for Aad-
haar, UIDAI CEO Bhuvnesh
Kumar said that the author-
ityis considering introducing
a new rule in December to
discourage offline verifica-
tion by entities such as
hotels, event organisers, etc,
and enhance the age verifica-
tion process using Aadhaar
while maintaining the pri-
vacy of individuals.

“Thereisathought process
as to why there should be any
detail on the card. It should be
only a photo and a QR code.
If we keep printing, then peo-
ple will keep accepting what
is printed,” Kumar said.

defence sector.

The meeting took place on Monday,
on the sidelines of the Dubai Air Show.
Seth chaired an industry roundtable on
the theme ‘Defence Technology Collabo-
ration and ManufacturinginIndia’. PTI

Bullet train’s inaugural
run to cover 100 km

® Train will run
between Surat &
Vapi: Vaishnaw

PRESS TRUST OF INDIA
New Delhi, November 18

INDIA'S FIRST BULLET train
will now cover a 100 km dis-
tance between Surat and Vapi
in Gujarat during its inaugural
run in August 2027, Railway
Minister Ashwini Vaishnaw
said on Tuesday.

Earlier, Vaishnaw had said
that the inaugural run would
happen on a 50 km stretch
between Surat and Billimore.

The country’s first 508-km
long high-speed rail corridor is
being constructed between
Sabarmati (Ahmedabad) and
Mumbaitooperateabullet train
at 320 kmph, covering the
entire distance in 2 hours and
17 minutes.

Itsfoundation stonewaslaid
in 2017 and the entire project
wasinitiallyproposedtobeready

by December 2023. However,
land acquisitionand otherissues
delayed the ambitious project.

“The bullet train, in its inau-
gural run,willnowcover 100 km
between Surat and Vapi in
August 2027. Earlier, the inau-
gural run was planned ona 50
km stretch between Surat and
Billimorawithin the samedead-
line,”Vaishnaw told reporters at
the Rail Bhawan.

“The bullet train will cover
the distance between Mumbai
and Ahmedabad in 1 hour 58

ASHWINI Earlier, the

VAISHNAW, |

RAILWAY inaugural run

MINISTER was planned
ona 50 km
stretch

between Surat

and Billimora

within the
same deadline

minutes while stopping at four
stations.However, ifit stopsatall
12 stations, the entire distance
willbe coveredin 2 hoursand 17
minutes,”headded.

Speaking about PM Naren-
dra Modi’s recentvisit toupcom-
ing Surat station, Vaishnaw said
thatthe PMwasveryhappywith
the pace of construction. “PM
said that whatever we have
learnt from the project must be
used elsewhere,not onlyin Rail-
ways, but in other different sec-
tors aswell,”Vaishnaw said.

Paschim Gujarat Vij Company Ltd.

CIN: U40102GJ2003SGC042908
o r 0 ‘

Regd. & Corporate Office,
Laxminagar, Nana Mava main road,

PGVCL RAJKOT-360004, GUJARAT PGVCL
E-Tender Notice : PGVCL/PROJ/VGS/Lattice//P1-P8/191 to 198
PGVCL invites request for bids For the Resilient Power
Infrastructure-Project for Disaster Resilient, Environment
friendly and Climate Proof Electricity Distribution Overhead
Networkin Coastal area of PGVCL by placing Reinforced barlace
Lattice Pole (Galvanized) and insulators for placing AL-59 MVCC
Conductors, all allied accessories and Earthing in the Proposed
Viksit Gujarat Scheme by the GoG for the Year 2025-26 viz.
(Packages-1108).These are putup onon-line (e-Tender) website
https://tender.nprocure.com and www.pgvcl.com. Interested
bidders are requested to submit the tender bids online only. The
tenderdocumentsforview and download are also available onour
website www.pgvcl.com. In future, if any amendments will be
required for this tenders, same will be uploaded only on above
websites. “Use Solar Energy-Green Energy”

Date:- 18.11.2025 Chief Engineer (Project and R&C)-PGVCL

Katrap Badlapur Branch : Raghunandan Apartment,

) #ﬁm m Ground Floor, Ghorpade Chowk, Badlapur (East)-421 503

Bﬂﬂ* ﬂf E m *Phone : 0251-2696985 *Email : vjbadl@bankofbaroda.co.in
|*Website : www.bankofbaroda.com

ANNEXURE-I - REDEMPTION NOTICE

Notice under Rule 6(2) and/or Rule 8(6) of the Security Interest (Enforcement) Rules, 2002
Ref. No. VJBADL/ADV/2025-2026 Date : 29.10.2025

To,

SHAMMI AHMED KHAN

Room No. 302, SE, 20D, Bhanu Apartment, PIt No. 58, Bonkode,
Koperkhairane, Navi Mumbai-400 709

SHABANA MOHAMMAD HASHIM SHAIKH
Room No. 302, SE, 20D, Bhanu Apartment, PIt No. 58, Bonkode,
Koperkhairane, Navi Mumbai-400 709 ........Co-Borrower

Re.: Notice under Rule 6(2) and / or Rule 8(6) of the Security Interest (Enforcement)
Rules, 2002 of the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (SARFAESI Act, 2002).

Ref :-1. Demand Notice dated 03.10.2017 issued U/s. 13 (2) of SARFAESI Act 2002.
2. Possession Notice dated 11.12.2017 issued U/s. 13 (4) of SARFAESI Act 2002.

Dear Sir / Madam,

Whereas the Authorised Officer of the Bank of Baroda, Branch Badlapur Katrap address
Raghunandan Apartment, Ground Floor, Ghorpade Chowk, Badlapur East-421 503 being
Secured Creditor Bank in exercise of the powers conferred U/s. 13(2) of the SARFAESI Act
2002 (hereinafter refereed as “Act”) read with Rules 3 of Security Interest (Enforcement)
Rules 2002 (hereinafter refereed as “Rules”) issued demand notice dated 03.10.2017
calling upon you being Borrowers(s) / Mortgagor(s) / Guarantor(s) to repay the amount
stated in the said demand notice within 60 days from receipt of said notice.

And whereas you have failed to repay the amount, the undersigned in exercise of the
powers conferred U/s. 13(4) of the said Act read with Rule 4 and / or Rule 8 of the Rules
have taken over the Possession of Secured Assets (hereinafter referred as the said
properties) more particularly described herein below Schedule. [Copy of Possession
Notice dated 11.12.2017 is attached herewith for ready reference]

Even after taking possession of the secured asset, you have not paid the amount due to
Bank as mentioned in above Possession Notice. Your attention is invited to the provisions
of sub-section (8) of Section 13 of SARFAESI Act, 2002 in respect of time available, to
redeem the secured assets.

SCHEDULE OF SECURED ASSETS / PROPERTIES

.......... Borrower

Date & Time of
Sr. Description of the Movahle / Date of Type of Inspection
No. Immovabhle Properties Possession | Possession & Auction
and Place
Flat No. 402, adg 440 Sq. ft. Builtup
area Building known as “SUNRISE
APARTMENT” Karjat Badlapur Road,
Near H. P Petrol Pump, Plot No. 2, .
1 Survey No. 45, Hissa No. 1 (P), 11.12.2017| Physical 16.12.2017
Village : Belavali, Taluka : Ambernath,
District : Thane Within the limits of
Kulgaon Badlapur Municipal Council.

Yours faithfully,
sd/-

Authorized Officer
Bank of Baroda

FORM P9

PUBLIC ANNOUNCEMENT
(Under regulation 19 (2) of the Insolvency and Bankruptcy Board of India
(Pre-packaged Insolvency Resolution Process) Regulations, 2021)
FOR THE ATTENTION OF THE CREDITORS OF SAB EVENTS
& GOVERNANCE NOW MEDIA LIMITED
Notice is hereby given that the Adjudicating Authority, Mumbai Bench-I has ordered for the
commencement of pre-packaged insolvency resolution process for SAB Events & Governance
Now Media Limited on 11.11.2025. (Certified copy received on 17.11.2025)

RELEVANT PARTICULARS

Name of Corporate Debtor

SAB Events & Governance Now Media Limited |

Former name(s), if changed in Last Two years |-

March 21, 2014

]
2
3| Date of incorporation of corporate debtor
4

incorporated / registered

Authority under which corporate debtor is

ROC-Mumbai

5| Identification Number

L22222MH2014PLC254848

Address of the registered office and principal

7™ Floor, Adhikari Chambers, Qberoi
Complex, New Link Road, Andheri West,
Mumbai City, Maharashtra, India-400 053.

6 office (if any) of corporate debtor
7 Pre-packaged insolvency commencement
date

11.11.2025
(Certified copy received on 17.11.2025)

resolution professional

Name and Registration Number of the

Kedar Parshuram Mulye
IBBI/IPA-001/IP-P-01365/2018 -2019/12282

Address and e-mail of the
professional, as registered with the Board

resolution

1301, Chaitanya Residency, Jay Prakash
Nagar, Road No. 2, Goregaon East, Mumbai
Suburban, Maharashtra-400 063.
Kmulye@hotmail.com

10| correspondence  with  the

professional

1 [22.11.2025] at:

Address and e-mail to be wused for
resolution

List of claims shall be made available from

| sabeventsppirp@gmail.com

1301, Chaitanya Residency, Jay Prakash
Nagar, Road No. 2, Goregaon East, Mumbai
Suburban, Maharashtra-400 063.

Website of IBBI https://ibbi.gov.in
Website of the Corporate Debtor: https://
www.governancenow.com/investor-info
1301, Chaitanya Residency, Jay Prakash
Nagar, Road No. 2, Goregaon East, Mumbai
Suburban, Maharashtra-400 063.

Reg. No.: IBBI/IPA-001/IP-P-01365/2018 -2019/12282
Address : 1301, Chaitanya Residency, Jay Prakash Nagar, Road No. 2,
Goregaon (East), Mumbai Suburban, Maharashtra-400 063.

Date : 19.11.2025
Place : Mumbai

sd/-

KEDAR PARSHURAM MULYE
Resolution Professional

Email Id : Kmulye@hotmail.com

AFA valid up to up : 30.06.2026

Branch : Badlapur Katrap

1) Bank of Maharashtra

Your comfort space is
just a loan away!

o |
Home

Lean

MOTICE
NOTICE is hereby given that the cerificate i3]
bearing no. 86156 & folio no. GMOOMQ0409 &
distinclive no. 55997756 - 55998155
Equity Shares Moz, 400 of Grindwall Mordon
Lid. is registered addrass - 5%h Level, Leeia
Businass Park, Andhen-Kuda Road, Marol,
Andhen (East), Mumbal, Maharashira - 400058
standing in the name (5] of Devendra Kumar
Sireka hashave been kst or misplacad and
he undersigned has | have appied 1o the
company o ssie duplicate cerificate (5) for
the seil shanes. Any person who has any claim
in raspect ol the said shares should wribs Lo our
resglstrar, MUFG Intime india Private Limited. C
101, Embassy 247, L.B.S Marg, Vikhroli
(Wesl), Mumbei — 400083, Mahareshira within
ora mardh fram this date alse he company wil
procaed by issue duplicate cerificate (s),

Masme {5} of Sharahaldens] —

Devindra Kuenar Suneka

Address: Salboni Aparimends, Mehul Block,

Flat — &41407, 54905 Khudiram Bosa Saranl,

Belgachia, Kolkata, Wesl Bengad - TO0037
Date: 17.11.2025

e PUBLIC NOTICE ON AUCTION OF
» CSBBank PLEDGED GOLD ORNAMENTS

The borrewer's inspecfic and interesbed bidders in general, are hensby inforrnad that on acosunl
of pan-repayment of the Banks due by the borrowers as under despite the payment ndtice and
recallauction notice lssued by the Bank, the gotd ormaments pledoed with the bank security by th |
respechive borrowers for the loan avalled by them will be sokd in public auction on "as iz whene 15" and
"non-nacourse’ basls through e-<auction portal hipssigeid zamiln on 267 November 2025 al
10.50AM The auction may be adiourmed 1oany other later dateé alihe Sscreation of lhe bank upon |
publication of the sama in the Bank's notice board. The borawars are haredy (urther inform that |
tha gold cenaments will be disposed of by private sale if the public auction is not suctesshul and |ri
thiare 5 a further balance 1o be recoversd thareafter, legal action will be inftiated against tha
borrowers far racovery of the balance amaounts dee o the bank. Incase of Szeazad borrower, all
condilicnz will be apolicable 1o legal hairs

Frexiod Flanfege Srmoarf Fafum

To,
ARCs / Banks / NBFCs / Fls

Dear Sir / Madam,

NOTIFICATION FOR SALE OF FINANCIAL ASSET UNDER SWISS CHALLENGE METHOD)

Sammaan Capital Limited (SCL/Company) in terms of its policy on “Sale of Financial Assets” and in line with the regulatory
guidelines had negotiated with an ARC and following the receipt of “expressions of interest” and subsequent due-diligence, we
have received following bids from the ARC (the “Base Bids”):

November 19, 2025

Loan/Asset Region Highest Bid Price
[ in Cr]
Asian Hotel (North) Limited NCR 95.77 Crs

guidelines.
Other Terms and Conditions

for taking necessary action.

the courts situated at New Delhi.

by post, as mentioned below

Mumbai — 400013, Maharashtra.
Yours faithfully,

Now the Company is inviting counter bids or subsequent offers from interested ARCs/banks/ non-banking financial companies/
financial institutions (the “Prospective Investors”) for sale of the Financial Assets under “SWISS Challenge method”. The auction
under Swiss Challenge method is based on the bid offer in hand, hence counter bids are solicited. The highest counter bid
received, will be treated as challenger bid. The bidder who has submitted base bid offer will be invited to match the challenger
bid. In case the base bidder failed to match it, challenger bid will be declared as successful bid as per Swiss Challenge method

1. Starting price for counter bid under Swiss Challenge method shall be marked up over the Base Bid by not be less than five
per cent and shall not be more than 15 per cent of the Base Bid.

2. On receipt of the EOI and execution of NDA on or prior to 5:00 PM (IST) on November 20, 2025 the eligible Prospective
Investors will be provided the access to the data room for carrying out due diligence activity in relation to the Financial Assets.

3. Cut-off date of each pool would be the date of assignment agreement. Hence, any recovery received in the account till that
date of the respective assignment agreement will remain with the company.

4. The sale is on "As Is Where is Basis", "As Is What is Basis" and "Whatever There Is Basis"

5. All sales shall be "Without Recourse" to the Company. In the event of non-realisation of amount out of secured assets in
connection with the Financial Assets, the Company will not be liable to refund anything in part or full"

6. The counter-bids submitted by the Prospective Investors should be unconditional, irrevocable & binding in all respect.
Count er-bids cannot be withdrawn once submitted to the Company and successful bidder has to complete the transaction
related to sale of the pool of Financial Assets where they are declared successful bidder in the time bound program and
contingent bids are liable to be disqualified by the company.

7. Under no circumstances Prospective Investors can refuse to complete the transaction citing any reason or defects /
objection in any account. If they do so, the matter will be reported to Reserve Bank of India & the respective association

8. In case of similar/identical bids, SCL will have the final right to decide on the settlement of the asset.

9. Offers/bids are invited on cash / cash-cum-security receipt basis.

10. Settlement of the account should be at the earliest, preferably within T + 2 days from the date of confirmation of the trade.

11. SCL reserves the right to withdraw any account from sale process or reject and / or cancel or defer the entire sale process
of the assets / bids without assigning any reason. Further SCL also reserves the right to add / modify / delete any of the
terms and conditions at its sole discretion.

12. Please note that all the related expenses viz. taxes / stamp duty / registration charges and all other miscellaneous expens
es etc. that may be arising out of the transaction shall be payable by the Prospective Investors.

13. If any dispute arises between SCL and Prospective Investors in relation to the present sale process, it should be settled
by mutual discussions and in case amicable settlement is not reached, it shall be subject to the exclusive jurisdiction of

14. Any other term except those mentioned above shall be as per mutual negotiations and agreement.
15. Any other term except those mentioned above shall be as per mutual negotiations and agreement.
16. Please note that the sale will be subject to final approval by the competent authority of the Bank.

Eligible parties can submit their counter bids under Swiss Challenge by November 21, 2025 by email or in a sealed envelope

Email: keshav.mundra@sammaancapital.com
Address: Sammaan Capital Limited 18" Floor, Tower |, One International Center, Senapati Bapat Marg, Lower Parel,

Authorised Signatory
Sammaan Capital Limited

5. ~— | client |No.of|Bal.Outstanding| Weight
No. AGEDNE e | "i0 | Acc. |as on 161112025 (grams)
HIHJE'ijJADI - PUNE
1 | Ashish Knishna Bramhankar | 4977993 | 001 | 7240250 | 1250
2 | Ankil Ugandra Singh f1’..'f.IEiH;'HE| pLiy 5,78 4567 100.40
3 | Dashrath Vasan! Kemar Karamakal [1-:1:18?1613 001 1.02.307 .60 15.00
4 | Meenakshl Bhupandra Kokata mran | o 7.09.000.00 &0
5 |Rukhsana Tauddn Shaikh | E32644T | 002 734082 35 139.97
B | Saurabh Vijay Rokde | 10752 | 002 5,89.545.57 83.96
T | Snehal 3uraj Jalgaonkar { 4971343 | 001 H.222.17 11.00

RAMNAGA
B | Komal Niash Doshi | B3Z6196 | 002 | 154052300 | 26457
SANTACRUZ EAST
o | Viaysagar Ramashray Singh EEE | g1 | 423172se | 8700
HALEP | M
10 | Devidatl Sajjanlal Gupta |-1':=’JEi“.f_"L'EE Ui 407 040,58 G0.90
11 | Gaurav Ashak Sakpa 51-:1’.I?:5-EF2 pLIR 1,83 453 51 2953
12 | Akash Chandrakant Datty | 4988526 | 003 9.49,626.00 131,83
13 | Amet Dattatray Kashid | 4972278 | 002 01 045,10 16,60
14 |Harshada Suraj Bhopade lEJJ?dE_E?B bR 255 545,00 3770
15 | Laksab Sahehlal Mulka A988751 | 00 64, 74,00 12,00
1§ | Machhandra Exnath Dawbhal | BOGERDE | 00 49 861,24 9.00
17 | Mita Shrikrushn Bodks | BOT4IE0 | G 248 414,00 JE.80
18 | Pridi Umash Ghara | B196843 | G0 18,74 483,00 134 860
14 | Halwl Balssshab Lendawe | $283a54 | G0 3.55,145.50 55,30
20 E-th[AnliE-!lanfagEl | 2307455 | G 3.26,623.00 a0
21 | Sarthak Sanlosh Bhiare | 5061337 | 001 2.9 465,00 1840
23 | Bhabhabai Maresl Kanmale | Bo71602 | 001 1,91,.29317 20.00
21 | Swapna Suthash Kadu | B16E190 | 001 |54 20600 27.00
24| Tanag Dinkar Kadu | 7918450 | 001 51494700 23,00
GOREGADN EAST
25 | Aasma Khatoon | 4866358 | 01 4,29 236,00 84,34
28 | Pryanka Prashant Bhalie | B3ZTA00 | 002 17.58,404.80 34197
27 | Bharad Parsy Kamble P10081.205 | 4 1,27 262 53 2050
HANDIVALI EAST
28 | Vipul Kumar | soeset1 | 001 | 91,730.08 | 1750
i - 3Y ROAD
24 | Mohammad Anas Navem Shaikh P1004E853 | 001 13 965.00 i&.a0
30 |Mobd Imran Mohd Bashear Shaskh 10058672 | 001 1086529 01 189,95
o1 |Rajesh Ramestwac siva — 10020005 | 002 | §238 83897 | 20034
3¢ | Bharat Kana Rathod | 8120082 | B 122798 50 2910
33 | Gulchand Sandipan Mane | s0rd13 | O 185818 97 3240
24 | Milesh Ashok Umbare | BOTZIEE | 00 85,308,586 2500
KHARGHAR - I ==
a5 | Ashutosh Kurmar _ (10093196 | M T.71.152.50 f26.03
2 | Deepak Mandkumar Knanvilkar (10046024 | 015 237186700 | 48513
a7 | Fazal Kadir Surve (10003535 | 896, 187.53 15.20
38 | Matesh Manikran Deshmigkh [ 4237870 | 001 407 674,72 &l 00
0 | Mamreia Shiveam Pendhan 1R0E1347 | 005 0B 48 2074
40 | Rajgram Eknath Sargar (10071234 | 001 181, 113.60 K710
41 | Sunny Jilendra Katemmal | 8334682 | (01 150,447 40 J32.80
KOLHAPUR 2 - MAHALAKSHE
42 ﬁ.jaa:e[}hmajiran{:-amrﬂukn | 4033794 | 201 79.556.07 13.30
43 | Aniet Haibati Chavan | B30&89s | 007 774,404 26 144,65
44 | Azpwan Subhash Karande B2G0MTE | O 33, 756.74 .05
45 | Asiya Tofik Maner | 3719798 | 003 | 104790212 | 15520
45 | Awyaj Mubarak Subhadar | 4187883 | 001 16080085 | 2563
47 | GGanesh Belasa Mohibe | 4378578 | D1t 494,307 32 40,60
48 | Kishor Keshay Pawar | 4444802 | 009 10.:83.233.03 209.67
48 | Meghars) Mohan Sankpal | adT6da | 002 150,827 A& 55,00
B | Manaji Kailas Masal | BO28052 | 004 3 798587 74,15
of | Maryan Hama Jusjun | 13a2146 | G0 463 676.00 88.35
ad | Masim Mahammad Bhaldar | 8320050 | 603 1423 875.00 149458
63 | Miva) Asif Khan | E314264 | G03 17.79.70200 | 22923
£ r—"ralﬁa-u Wasant Chavan | 8297979 | 001 452 972 W) 60,88
55 | Rahul Dajiba Pati | B3z27850 | 001 362272 00 52.85
56 | Rahi Pogat Divase | 4464067 | 001 91,405.31 16.70
a7 | Sachin Maruti Mahadik Mahadik | 7034300 | 001 49, 115.64 10,10
o | Sagar Ananda Aswale | 83017649 | -001 1.25.785.20 22490
a8 | Snahal Indrajit Pawar | 8291789 |- 003 273609700 |- 3296
Bl | Sudhir Ramaviar Sharma | 3337494 | 001 224 891,75 25,60
B1 | Sl Bagrao Paiil | B32d212 | D02 11,04, 188.00 15310
B2 | Suyash Sanmy Chevan | B31Trg18 | Ms hohd A5T.32 TE.06
63 | Visram Manuti Damugads _ | s06asse | 001 | 5535002 | 10.00
[EHALKARANIL
&4 | Sandeep Balasaheb Patl | 483e042 | 001 | 25960500 | 4401
_— KIEA RO 5T
65 [ Muskan Mancy Thakur | 833wa0 | 001 | 64532100 | 11248
TROIRARAGAR - NASIK
B | Ankush Alay Kan | 8309262 | =001 Z32.520.00 35.00
BT | Avinash Vilss Shermale | 4977567 | 002 12299335 2143
68| Rushikesh Thorat | 5075836 | 00 76,811.93 14.00
B9 | Bachin Suresh Jadhay | B32rEae | 002 437 78204 87.90
10 | Varkey Chacka Chakalayil | 2895363 | 003 $.49.075,T5 12370
71 | Viay Vesant Jagtap | Faday | 32 832 97.00 118,70
12 | Vishau Aqun Gangurde | 81814938 | 4 o.63,911.00 129,70
il : CHIFLUN
T3 |Fazal kadir Surve (10003535 | 001 &.37.071.00 a6.00
74 | Sarika Sanay Chandivate | B317514 | 4 3.51,761.00 51.85
PANVEL
75 | Mahesh Krishna Gowari 10053402 | 007 | 236888084 | 37498

For more datailsiaccount wise informabion borrowersiinierested bidders may comact respeslive
bramchies and for participating @ the auclion, pheaza wisitlogin o e e-auction portal
hitps:ipald.samilin

MAHARASHTRA | Date ; 19.11.2025

Sdi- Authorized Officer, C5B Bank |
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